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NAME OF THE PARTIES Krupa Polymers (lndia) Pvt. Ltd.

Nakshatra Distilleries & Breweries Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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ORDER

CP No. 1207lI&BP/NCLT/MB/MAw2017

The Counsel for the Petitioner as well as the Corporate Debtor are plesent.

At request of the parties, list this matter o O7,72.20U.

.sd/- sd/-
B.S. V. PRAKASH KLMAR
Member (Judicial)


